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REVISED CONSTITUTION

0n 04.08.2026 the "D" Bench will function after "A" Bench by
Shri Narendra Prasad Sinha, AM & ShriSanjay Kumar, JM in Court Room No. 1

. Allthe cases fixed before "D" Bench on 05.08.2026 stands adjourned to 6tn August2026.

Place :Ahmedabad
Date : 03.08.2026

By order
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